BEFORE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH
CHIEF JUSTICE (ACTING)

WP(C)[SH] 289 of 2012

05.09.2013

As prayed for by the learned counsel appearing for the parties, list
this case on 25-9-2013.

CHIEF JUSTICE (ACTING)

S.Rynjah



Crl.Misc.Case No.(SH)18/2013

With Crl.Misc.Case No.(SH) 17/2013
With Crl.Rev.P.No.(SH)46/2012
With Crl.Rev.P.No.(SH)47 /2012
With Crl.Petn.No.(SH)11/2013

With Crl.Petn.No.(SH)12/2013

With Crl.Petn.No.(SH)18/2013

BEFORE
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH,
CHIEF JUSTICE (ACTING)

05.09.2013

Because of the paucity of time, the hearing of the review
petition cannot be taken up today.

Hearing will continue on 17.09.2013.

CHIEF JUSTICE (ACTING)

D. Nary



BEFORE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH
CHIEF JUSTICE (ACTING)

WP(C)[SH] 184 of 2013

05.09.2013

Mr. N.D.Chullai, learned Sr. Govt. Advocate assisted by Mrs. N.G
Shylla, learned Govt. Advocate appearing for the respondents submits at
the Bar that the respondents are filing affidavit-in-opposition in the

course of the day.

Mr. S.Dey, learned counsel appearing for the petitioner prays for a

week’s time for filing rejoinder affidavit.

List this case again on 12-9-2013.

CHIEF JUSTICE (ACTING)

S.Rynjah



BEFORE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH
CHIEF JUSTICE (ACTING)

WP(C)[SH] 163 of 2013

05.09.2013

As prayed for by Mr. N.Khan, learned CGC appearing for the
respondents, 2(two) weeks’ time is granted for filing affidavit-in-

opposition.

List this case along with WP(C) [SH] 256/2013 on 19-9-2013.

CHIEF JUSTICE (ACTING)

S.Rynjah



BEFORE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH
CHIEF JUSTICE (ACTING)

WP(C)[SH] 217 of 2013

05.09.2013

List this case along with WP(C) [SH] 256/2013 on 19-9-2013.

CHIEF JUSTICE (ACTING)

S.Rynjah



BEFORE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH
CHIEF JUSTICE (ACTING)

WP(C)[SH] 242 of 2013

05.09.2013

List this case along with WP(C) [SH] 256/2013 on 19-9-2013.

CHIEF JUSTICE (ACTING)

S.Rynjah



BEFORE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH
CHIEF JUSTICE (ACTING)

WP(C)[SH] 243 of 2013

05.09.2013

List this case along with WP(C) [SH] 256/2013 on 19-9-2013.

CHIEF JUSTICE (ACTING)

S.Rynjah



